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Title: Issue regarding abduction and harassment of Tamil fishermen by Srilankan Navy.

DR. J. JAYAVARDHAN (CHENNAI SOUTH): Hon. Madam, Speaker, I would like to raise a very important issue and explain why our Members of
Parliament are there in the Well of the House. Kindly permit me some time to make my submission...(fnterruptions)

On behalf of our leader, hon. Chief Minister of Tamil Nadu, Puratchi Thalaivi Amma, we wish to bring to your immediate attention, an extremely

serous and disturbing incident, which occurred off the coast of Nagapattinam District of Tamil Nadu in the early hours of 17t November;
2016...(Interruptions)

The Sri Lankan Navy shot at the Indian fishermen who were engaged in their peaceful avocation of fishing in their traditional fishing waters in the
Palk Bay. In the present incident, two fishermen sustained bullet injuries and have been admitted to hospital for treatment. Such an incident of firing
has not occurred in the past several years and represents a major escalation in the manner in which the Sri Lankan Nawy is dealing with an
extremely sensitive livelihood issue of the Indian fishermen...(Interruptions)

It is learnt that one mechanized fishing vessel registered in Karaikal, Puducherry sailed out for fishing on 13t November, 2016 from the Karaikal

fishing harbour. On 17t" November, 2016, while the fishermen in the boat were fishing in their traditional fishing grounds, the Sri Lankan Navy fired
indiscriminately at the innocent fishermen. In this shooting incident, two fishermen, namely, Thiru Aravinthan (age 20), s/o Anjappan of Nambiar
Nagar, Nagapattinam District of Tamil Nadu and Thiru Dinesh alias Balamurugan (age 20), s/o Ramasamy of Karaikalmedu, Puducherry sustained
bullet injuries. On return to the Indian shores, they were immediately taken to a hospital in Puducherry for medical treatment.

Madam, it is ironical that this incident has occurred just days after the talks between the fishermen of Tamil Nadu and Sri Lanka, meant to find ways
and means to enable the fishermen of both the sides to fish in @ harmonious and peaceful manner, were held.

It may be recalled that there was also a high level Ministerial meeting between the External Affairs Minister and the Union Agriculture Minister of
India and the Foreign Affairs Minister and the Fisheries Minister of Sri Lanka. In the Joint Press Release, after the Ministerial level talks between

India and Sri Lanka were held on 5t November, 2016, it was specifically resolved as follows:
"Both Governments agreed to the request by the Fishermen Associations that there should be no violence and no loss of lives in the
handling of fishermen by the Navies and Coast Guards of the two countries."

Despite this specific understanding reached at the Ministerial level, it is very unfortunate that an incident of firing on innocent Indian Tamil fishermen
has taken place.

Clearly, the response from the Indian side to this incident has to be immediate and effective. We also reiterate the stand of our leader, the hon.
Chief Minister of Tamil Nadu, Puratchi Thalaivi Amma that the Government of India should not treat the International Maritime Boundary Line with Sri
Lanka as a settled question...(Interruptions)

HON. SPEAKER:

Shri V. Sathyabama and

Shri Bhairon Prasad Mishra are permitted to associate with the issue raised by Dr. J. Jayavardhan.
... Interruptions)
#AToTotler 3reaaet: iy ofl, a=n 3 @ weel disd &7
8€| (czraumat)
SHRI SUDIP BANDYOPADHYAY : Madam, we still say that we are totally in favour a discussion, which should takes place on the floor of the House.
HON. SPEAKER: Let us start discussion.

SHRI SUDIP BANDYOPADHYAY : But we want discussion on Adjournment Motion...( Interruptions) Why are you not allowing it? Why is the
Government not agreeing to it? It had happened in the Rajya Sabha. Why can it not happen in the Lok Sabha?...(Interruptions)

#TGTotler 3rERIET: A1 waon st & Ko anudd & efer gfowr wier 3 o wgon araa ) Let them make their submissions.
SHRI SUDIP BANDYOPADHYAY : Why is the Government not ready to discuss it under the Adjournment Motion?...(Interruptions)

HON. SPEAKER: I am sorry, dat ameft fefer & <t 3) amu apr aaf ween ared &, they are agreeing for it. aer gec-apee 3 dam aidf & 2w

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Madam, on the
fishermen's issue raised by our hon. MP from Tamil Nadu, I want to assure him that the Government of India is very much concerned about the



problems of fishermen of Tamil Nadu in the coastal areas. I would bring the concern expressed by the hon. Member to the notice of our hon. Defence
Minister as well as the Foreign Affairs Minister...( Interruptions)

HON. SPEAKER: As regards the discussion, I have already given my ruling about the Adjournment Motion. 3315 amet &t ard difswe A 3@ 3 aur &)

off aifarlar #1591 (arc@ei): @S, o am s wfsdr odf axdl, ... ()
HAToTolRT 3EALT ¢ 3MU USSlolie Al9lel BISEHI ald B
&€} (craeron)
HON. SPEAKER: That decision has been given.
...(Interruptions)

off siftererrofor 2N disw, amu G oo wisda ol Aefl, aa o sardl sAt smuE) widder waren )...(mauer) afie wisder @ s forw 56 B asa v aal asd )
amu soft Arsafer difdm) g as as arar 3)...(cauren) aes oft, s ot @2 23 8, ag ga aidldl B R w2 23 &) s onsor 3 1S gu el Bt arer w2 2B 3. (wawror)

HON. SPEAKER: No, I am sorry.
...(Interruptions)
HON. SPEAKER: The House stands adjourned to meet on Monday, the 215t November, 2016, at 11 a.m.
12.26 hours
The Lok Sabha then adjourned till Eleven of the Clock

on Monday, November 21, 2016 / Kartika 30, 1938 (Saka).
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